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Cottage umits for producing matches
should be set up in Rajasthan, where
raw materials are avallable,

(1) STEPR TAKEN TO MINIMISE THF

RISKS AT NUCLEAR PLANTS AND TO AVOID

THE HAZARDg IN THE USE OF NUCLEAR
TECHNOLOGY

SHRI EDUARDQO FALEIRO (Mor-
mugao): On 28-3.79, a radiation leak
at the nuclear power reactor at Hai.
usburg (USA) was first detected and
in u matter of days radiation levels
were obnormally high at distunces as
much as 300 kms, away from the fte,
The accident 18 one of the worat cver
not merely in the continming threat
of a core meltdown but in the wide
area of oxposure The big 11ver near-
by may get contarmnated and alieadv
radio-active 1odine hag turned up in
mills There has been partial evacua-
tion of the most vulnerable of the
population 1n the neighbourbood and
a general alert has gone out to several
States close to Pennsylivania. While
emergency measures are being taken,
rclentists have not yet been able to
solve the basic problem in the 1un.
away reactor, Various Governments
have already rushed observers to
Pennsylivania o mee how the U.S.
authorities meet the threat,

The 1ncident at Harrisburg ls not an
isolated ome in recent days. On
3-4.70, the BSwedish State Power
Board closed down the nuclear power
plant, Ringhals 2, near Gothenburg
because of a leak in a steam genera-
tor. South Korea's only nuclear
power plant has stopped operation
since March 27 after a leakage of
radiocative contaminateg water,

A nuclear reactor at KXarlsrube
(West Germany) at once research
centre was closed down on April 1,
following a mechgnical failure, Two
workers were exposed to radicactive
contamination on April 4, while con.
ducting maintenance work at the used
nuclear fuel reprocessing plant at
Tolcai about 100 kms north-east of
Tokyo A nuclear accident means the
unleashing of deadly radiation which

may kewp on exacting itg toll over &
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laige atea ang for gemerations and
cannot, therefare, e treated at per
with other industrial mishans, -

1, therefore, request the Govarn-
ment  to make a statement m  the
House 1egarding steps taken to mini-
mize such risks at our nuclear plants

and to avoid the hazards in the use of
nuclear technology

(1v) SimikrF BY DLLHI SCHOOL TCACHEIRS
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wwy ¢ e, arfe, wgpaged T
oy felt gewedt & wvre & T
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a8 ¢ 1 ad Sy § s grare firere
wearw amow &, o ¥y fafww =afm,
gt Tra W grara faw®’ &1 w19
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wiyww § fag & fie sai faariegr
FwfasaacqraET 7 ¥ | R freary
% f strrar farerr Ay orv o oy 47 gfera
TR ISTAT |

(v) REPORTED NON=-PAYMENT OF SALARY
10 THE STAFF BY MESSRS. ANMSTRONG
Smora LTp, CALCUTTA

SHRI KRISHNA CHANDHA HAL.-
DER (Durgapur); Sir, the Chairman
it the Board of Direciers and Branch
incharge of Calcutta Office of Arm-
stiong Smith Ltd., a subsidiary hold-
ing company of Belapur Sugar and
Alhed Industries with ils head office
alL 12/14, Veer Nariman Road, Bom-
bay, has stopped payment of salaries
W the staff at their Calcutta office for
several months. It has  therefoie,
begome very difficult for the emplo.
Yees to mantain their very exustence
in these hard days. The familes of
these employees and workers are
practically an the verge of starvation,
Mismanagement and malpructices pre-
valent in the administration are res-
ponsible for thig critical situation,
The conspiracy started from last De-
cember aguinst ‘the employees al-
though the employees are ready to
cooperate with the manggement and
are ready to work hard for the smooth
functioning eof the Cempany. The

Dirgctor of thia Company
assureqd in last January that the (}orn-
bany would také appropriate steps
for the smooth runming of tha Com-
PW and algo tg relesse the salaries

of the , but eo far nothing
has been dbne, ‘On the contrary, it
1! fpared ﬂnt Ahe Company might be

& workers thrown en
to mtbﬂ
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the matter and make a statement on
the floor of the House tb allay the
fears lurking in the minds of the

workers and save them from further
starvation.

(vi) REPORTED ATTACK BEY CERTAIN
ARMED PEOPLE ON NBEO-BUDDHISTS IN A
VILLACGE TN AURANGABAD TDISTRICT OF
MAHARABHTRA
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oq wrfea
(vii) REPORTED REFUSAL BY MADHYA
PrApERST TO ACCEPY A

C.B,l. ENQUIRY INTO ALLEGED COLLEC-

TION OF FUNDS FROM INDUSTRIALISTS

™ MaDHYA PRADESH Ag HUGGESTED BY

MmisTer OF TOURIEM AND CIVIL
AVIATION
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